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The House met at eleven of tihe
clock. Mr. Chairman in the Chair,

ORAL ANSWERS TO QUESTIONS
Freight Charges forf impory of cement
*381. SHRI R, R. MORARKA: Will

the Minister of SHIPPING AND
TRANSPORT be pleased tq state:

(a) whether it is a fact that ce-

ment import dealg could not be
finalised due to exorbitan* freizhe

charges quoted by the Indian shiyplag

compames .
(b) whether it ig alzo a fact that
foreign shipping companies  have

agreed to carry the cargo at $24—27 a
tonne as against $32—50 quoted by the
Indian Shipping companies; and

{¢) if go. what steps Government
propose to take to bring down the
‘freighy charges?

THE MINISTER OF STATE IN
THE MINTSTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI)
() and (b). No, Sir. -

(c) Does not arise, . ) -

SHRI R. R, MORARKA: May I
kmow what is the tota] quantity of
cement imported during the year
1982-83 and of that how much was
imported in the Indian tonnage und
how much in foreign ships? -

SHRI Z. R. ANSARI: The position
is up to 17th March 1983—for the vear
1982-83—Shipping grrangements were
made for import of 17,94,700 MT ce-
ment out of which the Indian ships
about
39 per cent. Thig is the position.

SHRI R. R. MORARKA: What were
the freight charges charged by the
Indian shipg and what were the char-

_ges or the foreign ships for the im-

port of cement—that is, for 5 lakh ton-

. nez on the Indian tormage and more
+ than 12 lakh tonneg on foreigp ships,
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SHRI Z. R. ANSARIL: It will not
be in the interest of businesg to give
out the exact freight rates.

SHRI R, R MORARKA: Why?

SHRI SURESH KALMADI: Why ?
What is the difficulty?

SHRJ Z. R, ANSARI: There are cer-
taiyy business secretg and if the exact
freight rates are known, surely it will
adversely affect the shipping business.

SHRI SURESH KALMADI: How?

Is it because most of thege are hush-
hush deals?

SHRI R. R. MORARKA: The ho. -
nourable Minister may be trying to
keep these things secret from this
Houge gnd Parliament, but the frei-
ght rates are known throughout the
world. One very important and very
profitable cement dea] could pot be
put through because of +he high
freight charges quoted by the
Indian ships because the Govern-

ment had given a directive that
as far as poOssible cement should
be imported in Indian  ships,

with the result, because of that di-
rective they could not import the ce-
mertt on foreign vessels nor could
they import it on Indian ghipg beca-
use of the high freight rates quoted
by them. Cement wag offered to
us at a much cheaper price from Po. -
land and other rupee payment coun-
tries. But because of the very high
freight rates we could not take advan-
tage of that. If the honourable Mi-
rister wants, 1 will give him the rates
quoted by the Indian ships. The
Indian ships quoted $32.500 as against
$23—27 per tonne quoted by the
Scandinavian ang Greek ships,

SHRI Z R _ANSARY: I have alrea-
dy said in m reply that thig is
not correct that Indian ships quoted
$32—50, It wasg i any casz below
$32—4$30 to $31. This was the quota-
tion of the Indian ships. And it was
in no case more than 3Y dollars. Se-
condly, no proposal from any foreign
shipping company has come at lower
rateg or which could be a feasible
proposition. Certainly some people
whg are middlemen, approached ue
offering some foreign ships st lower
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rates. But when the dealers were
asked to give the detailg of the ownrers
of the ships, their capacity gnd the
draught they would like to have at
the loading and unloading ports, they
failed to gubmit all those details.
Those offers were quite unworkable
and they did not turn up with feasible

propositions, Therefore, there is no
question of offering lesser freight
rates,

SHRI R. R. MORARKA: If that

is 50, why our geal for purchasing ce-
ment. .. ]

SHRI Z. R. ANSARI. How many
questions?

SHRI R. R. MORARKA;: Why are
you worried?

SHRI Z. R. ANSARI: I ara not at
all worried,

SHRI R R. MORARKA: The Hon'-
ble Chairman is there to conduct the
proceedings, ’

The question is, if there was no
difference at zll and if the rateg quo-
teq by the foreign ships were not
workable, why our déal “with rupee-
payment countries like Poland and
Easy European countrieg for the pur-
chase of cement which was cheaper
could not be put through?

SHRI Z R. ANSARI: I could not
understand the guestion.
ot avmafe : W H OFE w=
T AT @ T §, g ¥ A
g § g wer @e  fyemm wr,
g ¥ W AE TEEr oy ?
ot e wiv Wt ;e
F HAAT A AT T T
gt & A faw fawe ®) oW
@ E |
Our responsibility is only to arrange

shipment for the cement and not for
the purchase of cement.

SHRI R. R. MORARKA: Mr.
Chairman, my question wag originally
addressed to the Ministry of Com-
merce because I knew this technical
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point would be raised by the Minis~
ter, I do not know why this ques-
tion was transferred to the Ministry
of Shipping and Transport. T had
given notice to this question gn the
8th February.

MR. CHAIRMAN: ~ You addressed
to the Ministry of Commerce?

SHR] R. BR. MORARKA: Yes, Even
without consulting me, the question
hag been transferred to thig Ministry,

MR, CHAIRMAN: I understand that
the Commerce Ministry hag done it
Anyway, I am afraid he cannot ans-
wer your question, What T will do
is t0 gee that you get replies from
the Commerce Ministry, Thay will
be very easy, They can give the re-
ply to him direct. w5

SHR1 A. G. KULKARNI. The Mi-
nister gave some figureq of import of
cement just now. Which are the ccun-
trieg from which he has imported and
which were the shipy and what are .
their flag names? About freighy he
said” that it cannot be disclosed, But
actually all the middlemey who are
unloading ships know it, When the
Maharashtra State Industrial pevelop.
ment Corporation sell cement 4o the
consumers, they give the basic price,
cost of loading, freight, transport cost,
ete, Nothing iy g0 secret or gensitive
about jt. If jt is a Buckingham Pa-
lace, I can understand that So, ithis
ig my third point.

My fourth poing is that you may re-
ply anyway you like and get away
with it. The poigt ig that in Mahara-
shtra no cement is available because
shipments are npot available. Mr.
Morarka rightly pointed out that
Indian ships are charging more. The
rates quoted and billed by the Maba-
rashtra State Industria] Development
Corporation are betWeen $25 and 30.
So, do not be fussy about it. We know
everything. Only you do not know
it or you do not want to discloze it.
Without taking any technical plea, the
Minister should answer these specifie
questiong,
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SHRI K. VIJAYA BHASKARA
REDDY: There is no question of hid-
ing anything. These are gll facts,

MR. CHAIRMAN: He knows every-
thing,

SHRI K. VIJAYA BHASKARA
REDDY: The Chairman hag given the
answer,

SHRI A. G. KULKARNI: Bul it
is the duty of the Government to in-
- form the House,

SHRI K. VIJAYA BHASKARA
REDDY: Most of the cement iz  im-
ported from Taiwam, South Korea,
DPR Korea, Japan and Romania,

SHRI A. G. KULKARNI: That is
the point, -

SHRI K. VIJAYA BHASKARA
REDDY. The purchase is by lhe res-
pective Stales or the Governments
agencies or the STC. Only the trans-
bort arrangement is with ihe Ship-
ping Ministry. Whenever they inform
the Shipping Ministry, we arrange the
shipments, We are one of the bigges
charterg in the world and we have
brokers with contacts throughout the
world and our rateg are also very

competitive and we give the Dest
term: and conditions of the ship-
ment, As far as Maharashtra is

concerned, recently the concerned
Minister also met me. Earlier, Sir,
My friend has given al] the figures.
Arrangements for shipments of about
17 lakh tonneg have beery made and
for about 15 lakh tonnes are yet to
be made, But, for abouy 11 lakh ton-
nev, they have informed ug to arran-
8e the shipping by March 31st. Sir,
31st March is the last date,

SHRI A, G. KULKARNI: But there

ig no cement inr Bombay,

SHRI X. VIJAYA BHASKARA
REDDY: What to do? We are trying
our best, But there are other factors
also, If they had asked us earlier, it
could have been done. Whateve, it
is, before 31st March, shipping is
difficult and we are asking the Com-
meree Ministry also and they have

™
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also asked the Commerce Ministry to
extend it. Perhaps if that is done, it
can be moved. Suppoge they had
asked ug to arrange the ghips within
a week_ Ig it possible to do that iy a
week? ,As hag been informed earlier,
whatever possible has been arranged
and we are trying to do our best even
in thig case,

SHRI A. G, KUDKARNI. Thank

you very much,

SHRI U. R. KRISHNAN, Sir, the
Minister was saying that the State
Governments or the Government
agentg are importing. I would like to
ask the honourable Minister what the
Staie Governmentg are which have
got the permisSion for the import of
cement. I would also like to know how
many State Governments are import-
ing cement and also the other details.

SHRI K., VIJAYA BHASKARA
REDDY: Sir, ® i5 a long list, If the
honourable Member wants, I can
place it on the Table of the House.

MR, CHAIRMAN: Yes, that would
be better. Now, we move on the
Question No. 382

Talks with the Heads of foreign
Countrie=s

*382. SHRI MANUBHAI PATEL:
SHRI BISWA GOSWAMI: ¢

Will the Ministér of EXTERNAL
AFFAIRS be piea_sed to state:

(a) whether Govérmment hag taken
any initiative to raise gome Dbilateral
issues with some of the Headg of the
foreign countries who visited India
at the time of Seventh Non-aligned
Summit held in New Delhi.

(b} if co, what were the main issueg
that were discussed. and

(c) what Mag been 1 guicome of
these bilateral talks?

1The question was actually asked on
the floor of the House by Shri Biswa
Goswami.




